
BEFORE THE NATIONAL GREEN TRIBUNAL 
(PRINCIPAL BENCH), AT NEW DELHI 

0. A. No. 735/2023
In the matter of: 

News Item titled "Ashwani Khad: The most polluted river in 
Himachal Pradesh" appearing in News Himachal dated 
04.12.2023. 
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1. Status Report by way of Affidavit on
behalf of the Secretary(Jal Shakti) to 1- 4
the Government of Himachal Pradesh
in compliance to order dated
26.08.2025.

2. Annexure RA-1: Status Report of
s--s 

Sewerage Network for Operational
STPs in Urban Area ofHimachal.

• Place: Shimla, H.P.
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Through 

(Divyanshu Kumar Srivastava) 
Advocate for State of H.P. 

48, Lawyers Chamber, Supreme Court of India 
Tilak Marg, New Delhi-110001 

Ph: 9711872319, Email:dksrivastava05l 1@gmail.com 
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